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possible to give details In the Interests of 
proper investigations. 

(c> The delay is due to the fact that 
the company has gone into liquidation and 
no legal acti!)n against the company can 
be taken without the permission of the High 
Court. 

12.37 bn. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLiC IMPORTANCE 

REPORTED ArrACK ON MAHATMA 
GANDHI AND PANDIT JAWAHAR 

LAL NEHRU IN A SOUVENIR 

CORRECTION OF ANSWER TO 
UNSTARRED QUESTION NO. 4187 
DATED 24-3-1969 RE. INCOMPLETE 
FITTINGS IN FOUR STOREY QUARTERS 
IN SECTOR 12, R. K. Pt:1RAM, NEW 
DELHI. 

SHRIMATI ILA PALCHOUDHURI 
(Krishnagar): Sir, I call the atten-
tion of the Minister of Education to 
the following matter of urgent public 
importance and I request that he may 
make a statement thereon : 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY> : In answer to part (a> 
of the Unstarred Question No. 4187 in the 
wk Sabha on the 24th March, 1969, it was 
inter alia stated that "costly fittings like 
fans etc. were, as usual provided after 
occupation to avoid pilferage". On a 
further invesdgation it has been found that 
out of 400 four-storeyed quarters in 
Sector XII, fittings were provided In about 
350 quarters. In the remaining quarters, 
fans and a few fittings such as lamp shades 
and brackets could not be made available by 
the a1lottees for providing the electrical 
fittings in the remaining quarters are expected 
to be provided by the 31st March, 1969. 
Therefore, the answer to part (a> of the 
Unstarred Question No. 4187 in the Lok 
Sabha On the 24th March, 1969, may 
kindly be read as follows :-

(a> No, Sir. The 400 four-storeyed 
quarters in Sector XII of Ramakrishnapuram 
were allotted after water and electricity were 
available. Costly fittings like fans etc. 
were, as usual, provided in about 350 qUllr-
tors occupation to avoid pilfersage. In about 
50 quarters fans and a few fi ttings such as 
lamp shades and brackets could not be pro-
Vided because about 20 of these quarters 
have not been made available by the 
allottees for the installation of electrical 
fittings. The fans and fittings in the remain-
ina quarters (about 30 in number) are 
expected to be provided by the 31st March, 
1969. 

I regret the slight factual inaccnracy 
which crept hI the pterious answor. 

oJ ,,-..,--

"The scandalous attack on Mahatma 
Gandhi and Pandit N.hru in the 
Souvenir published from Jadavpur 
University by Anupam MUkhopa-
dhya and Samit Ghosh." 

SHRI H. N. MUKHERJEE (Calcutta 
North-East): On a point of order, Sir. 
(Interruptions.) 

SOME HON. MEMBERS: I do not 
know why rowdiness should start. I Wish 
to raise a point of order. Are we in this 
House to be called upon to take n ;tice 
of what happened.in individual university 
campuses and what is done by individuals 1 
Much more than these people I care for 
Gandhiji. The whole world knows It. 
These rowdies do not know. (Interrup-
tions). You know, Sir, and whoever 
matters in this country knows my attitude 
and my peopl'es attitude towards Gandhiji. 
That is a different matter. The proceedings 
of this House are becoming absolutely 
unintelligible to those who have been in 
this House longer than so many of these 
people. When I read this notice, I was 
flabbergasted-Mr. X said som.thing in 
Jadavpur University and we discuss it In 
Parliament. Where are we goIng? I 
want to know how it is lbat this kind of 
things is permissible. I do not know what 
is all this n n-'ense. It is a procedural 
matter. Are these rowdies devotees of 
Mahahna Gandhi? 

MR. DEPUTY-SPEAKER: Usually, 
We in this House respect the autonomy of 
university bodies. But in this ease, it appears-
to me from the notice that a certaill 
matter is published in a souvenir. 
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SHRI S. M. BANERJEE (KANPUR) : 
It is DOt a univenlily publication. They 
want to ~  hdavpur University. 
(Interruptions). 

MR. DEPUTY-SPEAKE.R: Ir in 
certain publications certam things 
have been said and they are 
brought to the notice of the House, 
it will be difficult for me to shut it out 
altogether. I am not one of those who 
like to encroach upon univenlity auton omy 
or upon the freedom of academic life. 

But here certain things have been 
pubUshed in some publication. 

SHRI S. M. BANERJEE: By whom? 
By some Individual. 

MR. DEPUTY-SPEAKER: ~  ~1 
be made clear by the Minister In hIS 
statement. 
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SHRI SAMAR GURA (Contai): Sir. 
I rise to a point of order. 

MR. DEPUTY-SPEAKER: I have said 
that we have every right to discuss it. 

SHRI SAMAR GURA: Sir, I belong 
to that University. 

MR. DEPUTY-SPEAKER I Already it 
has been made clear that this publication has 
nothing to do with the University. 

SRRI SAMAR GURA: Sir, I am op-
pcned to the inclusion of thi5 Calling Atten-
tion Notice for the one reason that this great 
institution was founded by Shri Aurobindo ..• 

MR. DEPUTY-SPEAKER: Will the 
hon. Member kindly resume his seat? It is 
not a question of his connection with this 
University. A great sentinel of the Jadavpur 
University is sitting there. He has also 
more infonnation about it. It is not a ques-
tion of the Jadavpur University. That point 
of academic freedom has been disposed of. 
The hon. Member had written a DOte to me. 
I am not pcnnitting him to raise his point of 
order on that basis. I request him to resume 
his seat and I call upon the hon. Minister 
to make his statement. This is my final 
reply. If he says anything more, it will not 
be recorded ..• (interruptions). 

The Minister of Education and Youth 
Services (Dr. V. K. R. V. Rao) : Sir. I have 
been not only shocked bllt also most distress-
ed to find that any derogatory remarks on 
Mahatma Gandhi and Pandit Jawaharlal 
Nehru should have found place in the pam-
phlet brought out on the occasion of the 
Progressive Cultural Week organised by the 
Cultural Sub-Committee of the Chhatra 
Sansad (Students' Association), Technical 
and Arts Departments of the· Jadavpur Uni-
versity. from the 20th to the 26th March. 
1969. 

The Vice-Chancallor of the University 
has reported that the pamphlet in question 
was brought out by some students on behalf 
of the Cllltllral Sllb·Committee of the Engi-
neering and Arts Students' Union in connee-
lion with tbe film festival organised by it. 
Th. prolfaDuno iuclll<led sill films selected 

by the student members of the Committee 
and the film entitled "KomalGandha" (for-
give me if my pronunciation is wrong) dir-
ected by Shri Rritwik Ghatak. The derog-
gatory remarks published in the pamphlet 
were a part of the comments ..•... 

SHRI KANWAR LAL GUPTA (Delhi 
Sadar) : What are those remarks ? 

DR. V. K. R. V. RAO: I am not pre-
pared to mention them. I am not goinl 
to be cowed down. Sir, if you direct me, 
I am prepared to read out those remarks. 

SRRI KANWAR LAL GUPTA: What 
are the remarks ? 

DR. V.K.R. V. RAO : It is for the Chair 
to direct me to read them. 

The derogatory remarks published In the 
pamphlet were a part of the comments made 
by Director of this film at the request of the 
students and then included by them in the 
pamphlet. The pamphlet should have been 
submitted for the approval of the Chainnan 
of the Sub-Committee (who is a teacher) be-
fore it was sent for priDing, but this was not 
done, and it was distributed without tbe 
Chairman's knowledge. Further, the pam-
phlet was not printed in the University Press. 
It appears to have had a restricted distribu-
tion and hence did not come to tbe notice of 
the University authorities or the teachers 
prior to the ~  appearing in the Press on 
the 25th March, 1969. 

SHRI KANWAR LAL GUPTA: What 
are those remarks? No inronnation what-
so.ver has been givon on that. 

DR. V.K.R.V. RAO: Sir, do you want 
me to read those remarks ? 

MR. DEPUTY-SPEAKER ; No, DO .•• 
(interruptions). It is not proper. 

The remarks are SO scandalou< and it is 
in bad taste. So, I d·J not want them to be 
read. 

SHRI SAMAR GURA : Let tho!ID nl1ll1 
words not be repeated. 
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DR. V.K.R.V. RAO: The pamphlet has 
since he,n denounced by the Teachers' 
C,un:i1, ~ ~ ~  union, and a 
larg. numb:r of stuients individually. The 

~  of the Cultural Sub-Committee has 
~  in addition, strongly ~  the 

students repDnsible for the offensive ~  

and h, has b,en asked to place all tile facts 
of the case b'fore the Discipline Committee 
of the University for necessary action. 

I may add that the Vice-Chancellor has 
expnISSed his personal regret for this very 
unfortunate happ,ning. I am sure this 
HOUle, irresp,ctiw of tho party affiliations 
of Its membership, unanimously deplores this 
misguided action ...... 
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appeal to the hon. Member ........ . 
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SHRI S.K. TAPURIAH (pali) : Sir, the 
Minister said the Vice-Chancellor is sorry 
and wants the House to be sorry. What 
does he want the House to be sorry of ? Un-
\ess we are told wbat is it about, how can 
we he sorry? Otberwise, he must withdraw 
the last sentence where he said the House 
should also be sorry. Without knowins what 
It is, how can we be sorry ? ... (interruption) 

MR. DEPUTY-SPEAKER: It would 
not be proper to mention those words. 
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MR. DEPUTY-SPEAKER: Thai he 
has already said. 
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MR. DEPUTY-SPEAKER: I have the 
remarks before me and I feel Iba t they are 
not only in bad taste but if I were to 
repeat then here it would not be proper be-
cause they are so outrageous. So, I would 
ask the hon. Minister to place them in the 
Library and those who want to see the re-
marks can see them in the Ubrary . 

SHRI SAMAR GUHA: Tllese remarks 
should not be repeated. 

SHRI S.K. TAPURIAH : When you say 
that, it is all right; but we cannot take his 
word like that, never. 

MR. DEPUTY-SPEAKER: He is not 
only a minister but is also a man of the uni· 
versity. That is not fair. But the remarks 
are not to be repeated here. 

SHRIMATIILA PALCHOUDHUR(: 
I have heard the statement of the Minister 
and would like to know as to whether, when 
this matter was brough t up in the Legislative 
Assembly on the 25th, the Chief Minister of 
Bengal had expressed his regret at all and 
whether the Communist Party and all the 
Opposition parties sitting here have ever ex-
pressed their regret about these horrible re-
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marks that weIe published. I have the re-
marks with me and I may read them out. 

MR. DEPUTY-SPEAKER: No. 

I would like the hon. Minister to eluci-
date all these things. 

SHRI S. A. DANGE (Bombay Central 
South) : Sir, there is an EngJish preverb, 

SHRI S.M. BANERJEE: Was she ever a "Milady protesteth too much". 
follower of Gandhi? 

SHRIMA TI T ARKESHWARI SINHA 
(Barh) : More than you. 

SHRI S.M. BANERJEE: She was never 
in Congress. 

SHRIMATI ILA PALCHOUDHURI: 
I was in the Congress long before you, Mr. 
Banerjee I Secondly, I would want that the 
Vice-Chancellor be asked to express his re-
gret and that should be published in the 
press. 

Thirdly, I want that the House takes 
note of this and really condemns this action. 

Fourthly, when students go in for this 
sort of thing, it cannot be culture. So I 
want to know whether the Government is 
going to take some notice of this and ask the 
University as to what this cultural function 
was where students were able to make such 
remarks on the leaders of the country. 

Fifthly, I want that, apart from any 
legal action that is to be taken, what politi-
cal party this Hritwik Ghatak belonged 10, 
what pJlitical affiliations he had and what 
trends of thought he is propagating in the 
universities should be brought to light. The 
Central Bureau of Investigation should find 
out from which party students are getting 
this kind of a trend in their cultural func-
tions which is changing their whole thinking. 

Sixthly, the disciplinary action that has 
been taken against the students and the con-
demnation of the House be apprised to the 
Jadavpur University and published in the 
preess because this is a very serious matter 
as it involves the whole trend of thinking of 
a section of students. No political party in 
West Bengal has expressed regret or said 
anything about it in public or in the press; 
even the Chief Minister of West Bengal has 
not expressed his regret after it was brought 
up in the Assembly. 

SHRIMATI ILA PALCHOUDHURI: 
Your party protesteth too little I 

DR. V. K. R. V. RAO: I am afraid, 
I am not in a position to IIIlSwer whether 
this was brought up before the West Bengal 
Assembly and what the reaction of the Chief 
Minister of West Bengal was. If sho wants 
and gives me notice, I am prepared to coli" 
eet the information and supply It to the 
House. 

As to how the students did this kind of 
a thing, I should like to make it clear that 
this was a cultural sub-committee of SOlDO 
sections of students-arts, and teehnology-
and they were having, what they called, a 
progressive cultural festival.· 

AN HON MEMBER: Progressive? 

DR. V.K.R V. RAO : Some people may 
call it something else; that does not maller, 
They called it the progressive culturarresti-
val in which they had a film festival. They 
were showing a number or films by the 
gentleman called Shri Hritwik Ghatak. But 
I am told, as a well-known director of films 
in Bengal, he was asked to give his own 
comments for publication in a souvenir pam-
phlet that the students wanted brought out; 
and, on the film "Kamal Gandhar", certain 
remarks were made, not by the students but, 
by the director which were very derogatory 
and which really I felt very ashamed to Ie-
peat in the House. Then, these were printed 
in the pamphlet as comments mallo by tho 
director. They were not shown to the Chair-
man or tho Committee. The remarks were 
of the director, not of the students. The 
students were a party in SO far as they print-
ed tho remarks in the pamphlet and they· did 
not show it to the Chairman of the C0m-
mittee ..... . 

SHlU SAMAR GUHA: Don't brina 
the name of whole students; it was done by 
Jess than half a dozen students who beloq 
10 Nualitc group and the whole epiaode 
was condemned by the students ..•..• 
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DR. V.K.R.V. RAO: He can ask a 
question afterwards ........ . 

MR. DEPUTY· SPEAKER : He is not 
making a generalised statement. 

SHRI SAMAR GUHA: The whole 
episode was condemned by the students and 
they held demonstrations, ~  and did 
postering also against this act of sacrilege 
apiDst Mahatma Gandhi •..••• (Interruption) 

MR. DEPUTY -SPEAKER : He bas not 
made a generalised remark against students. 

SHRI SAMAR GUHA : Also, Mr. 
Hritwik Ghatak was not allowed to address 
students and he was howled down by the 
students. 

Dr. V.K.R.V RAO: When the hon. 
Member susgostcd, "Are the studenll going 
In that direction?", otc. I went out of the 
way to point out that it was a small section 
of the students and I also went 0 ut of the 
way to point out that they were not res-
ponsible for the remarks but they were res-
ponsib.le for permitting this publication, 
Why docs my hon, friend Mr. Samar Guha 
think he is more fond of students than I am? 
SHRI SAMAR GUHA : It was an unautho-
rised publication. It was not shown to the 
Sub-Committee or to the Cbairman of the 
Sub-Committee. 

Mr. DEPUTY-SPEAKER 
made that clear. 

He has 

Dr. V.K.R.V. RAO: Another question 
asked by the hon, Member was whether any 
political party did this and whether the 
C.B.I. will investigate it. Thc C.B.I. is an 
organisatiOll with which I have nothing to 
do. If the hon. Member can put a question 
to the Home Minister, I am sure, ho will be 
able to give an answer. 

Then, a question was asked as to what 
disciplinary action has been taken on this. 
The Cultural Sub-Committee has been 
asked to refer the matter to the Discipli11e 
Sub-Committee of the Jadaypur University. 
I understand, in the Jadaypur University, 
the Vice-Chancellor does not have his own 
powers to take disciplinary action. He has 

the Discipline Sub-Committee of whiclt he 
is the Chairman with two or three other 
Members. Before he can take any action, 
I think, the malter is b,ing referred to the 
Discipline Sub-Committee. 

The last question of the hon. Member 
was, whether this is the whole trond of 
thinking of studen Is. I must most ~
fully differ from the inference conlained in 
the question of the hon. Member, I refuse 
to admit for even one moment that the 
whole trend or even the partial trend or 
even a very small portion of the partial 
trend of the students world in this country 
is in the direction of tho kind of remark 
which has been published in that pamphlet. 
The students of this country, irrespective of 
the party or political affiliations, have all 
respect for Mahatma Gandhi. This has 
nothing to do with the Congress or any 
other political party. Mahatma Gandbi 
belongs to the country as a whole and all 
youngmen of ehe country respect him. 

J3bn. 

RE: CALLING ATTENTION 
NOTICE (Querry) 
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Mr. DEPUTY-SPEAKER : I agree. 
What I would suggest is this. A calling-
attention notice is under consideration. I 
got a notice this morning. There was al-
ready one on the Order Paper. What I 
would suggest is that it would be admitted 
for tomorrow, and in the meantime I would 
request the Minister of Parliamentary Affairs 
to get in touch with the Minister concerned 
and ask him to give information to the House 


